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The 27th April 2016

No. MM-01/Mantri Parishad-22/2011/590—With reference to the Notification No.

532 Dated 07.04.2016 issued from Cabinet Secretariat Department, regarding reorganisation
of District/Sub-division/Block/Circle on the basis of Pending Proposals and repersentations
from the Public, a Committee of Secretaries is hereby consituted for review and placing
their recommendation before the Group of Ministers headed by Deputy Chief Minister as
under :-

(1) Principal Secretary, Revenue & Land Reforms Department

(i1) Principal Secretary, General Administration Department

(ii1) Principal Secretary, Cabinet Secretariat Department

(iv) Principal Secretary, Rural Development Department

2. Principal Secretary, Cabinet Secretariat Department Shall be the Convenor of the
said Committee of Secretaries.

By order of the Governor of Bihar,
BRIJESH MEHROTRA,

Principal Secretary to the Government.
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